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Commercial Complex(BDA), 
Indiranagar, 
Bnaloro— 560 038. 

Dated 

APPLICATION NO 	875 	 /87 (F) 

td,P,No.  

Ppucr 
Shri D.C. Sonde 

To 

J. Shri D.C. Soncie 
2635 9  II Main Road 
V.V. Mohe11 
Myéore - 570 002 

2. Shri S.N. Bhat 
Advocate 
72 9  Balepst 
Bangalore - 560 053 

Vs 	 RESPONDENTS 

TM )oint Secy, CSIR, New Delhi & another 

Subjct: 	 ORDER PASSED BY THE BENCH 

Pleao find enclosed herewith the coi:y of ORDER/S 

assed by this Tribunal in the above said application 
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Applicant 

J_Q 

Advocate for Applicant 

c\) 

In the Central Administrative 
Tribunal Ban galore Bench, 

Bangalore 

ORDER SHEET 

Application No ... .. S....'qc- >­-of 1981(j-) 

Respondent 

Advocate for Respondent 

Orders of Tribunal 

KSPVJLHARM(A) 
26.X.1987, 	 I O 

Shri S.N. Bhat, learned counsel 

for the applicant, in our opinion, very 

rightly, seeks leave to withdraw this 

application, with liberty reserved to-

approach this Tribunal after the promo-

tions are made. 

Permission sought for is granted. 

Application is rejected as with- 

drawn. 
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